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// 9=]12-96 Mr.H.Rahman counsel for the applicant.

None for the resﬁondents. Written statement
has not been submitted., The respondents
have also not compliedﬂwith the order dated
29-6=-96 directing them to produce the
answer script of the applicant before this
Tribunal. Therefore, the Divisional Railway
Manager, N.F.Railway, Lumding is directed
to produce the answer ascript of the appli-
cant which was written by him in the writter
test held on 8-7-95 for selection to the
[ post of Dy.Station Superintendent & 2--77.
N List for written statement and further
order on 2=1=97,
Send Copy of this order to respondent
No.5 Pivisional Railway Manager(P),Lumding.

by —

y - .
gﬁ? | m o “ Member
VAcSas———— | T ' \f
) éz >oler bl | P )
. 2=1=97 . Mr.S.C.Kundu is present in person.

None for the respondents. Written state=-
ment has not been submitted and answer
script also has not been produced.

List for written statement and pro-
gucﬁiqqzanswér script on 23-1-96.

H% .

o ' - 1lm :
0~ R£5p;rNO~I,3" W (
5‘1',{' St “ ' )
B vt sedet

" 31.1.97 Mr. H

. Rahfian, learned counmsel for. the \
applicant and Mr " B.K. Sharma, Railway Counsel, '-

are present. . : . (

To be listed on ‘12 2.97. The answer scripts” ;
shall also be produced by the Railway Counsel on
the next date.

Member Vice-Chairman
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\' ,,ii;u_",é;L. /k: C4<z%—é£i¢i.,.w.m.,cgu.“,mﬁpp}iéént(S)
i - %Nzu‘% £.C . _Respondent(s)

/_%E*;,_/_jz_@ﬁ /qwf\ﬁfv\ W gwl/\/kkﬂdvocates for the applicant(s)

/%y- ’4 Zm -,,,QV\/"‘\Q'\A ,‘KQ_J\CNOCdteS for the Respondent(s)

. QDffice Ngtgﬂsm,___ - m‘m m;; _ Date t __:__ ______ - u60urts' Orders _ ..
. 120-9-96 ( ‘
. . : ., Learned counsel Mr.H.Rahman
o o i ¢ fievesithis apﬁlication for the
: R ) This f“ ’:;;1 . :appliéant. Perused the contents
fgm‘}:,aﬁ\'{"‘ "", ‘ t Of the appllcatlon anc’i relief
daposhie i Viae ) : .. : sought. T .
., IPOBT No LG ble9 ' "‘. Applicatién is admitted
' ’,

Dated . Uﬁ’9 subject to determination of imi-

t .
JX o 777“7/7'6' ~ ,tation at the time of final
. . ., 188 rare
oy ;~hear.1ng. ertten statement within

NCE
) . c(/g.(‘_,t_.

:’L_’?/&"' 2

¥
B . %\M}Q\ o : '6 weeks. 7
o R : : ) List for written statement
. 1 rand further order on 12-11-96.
Q '! : | | The respondents are directed
L Mﬂy Tie &wev‘ T 1 to produce thg answer script on
26-9-96 . : "12—lia-96 for perusal of the
WL, . fribunal. |
ek Coe fo_
K im ' ) " Meml‘)er
' v
f
J""//}QB )
509 Se [T | o
- : 12.11.96! Mr H.Rahman for the appli-
K N Lo e : " ggnt. Mr B.Mehta for Mr B.K.-Sharr
' ot v Railway counsel seeks four weeks
C copsx_e A @ ‘ p | time tc file written statement.
X7 '3,(2)*-? M . o Alic?wed. List for Writtgn state-
/'/O 26 ' : : A : ment and further orders on 9.12.
| Lo ' ' Respondents are directed t
' : produce .answer scripts on 9.12.¢
'
'

by -
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Mr H Rahman, learned counsel for
the applicant and Mr B.K. Sharma, learned Rallway

Counsel, are present.

Let this case be listed on 21.2.97.

Member Vice-Chairman

Mr H.Rahmen is reported to be sick.

21.2.97
/;,Y'@)g/ ' Mr R.Dutta prays for short adjournment
B on his behalf. \
List on 26.2.97 for production of
answer scripts and other documents.
"» A ~
| . Member Vice-C ajrman
pg T
?/‘/ List for order on 4-3-1997.
Membé‘“?r/ | Vice-Chairman
im
ﬁiﬁi‘__ 4.3.97  Arguments of Mr H.Rahmen fmx ke
| 3 C;é/‘b‘7 ?’ /;&, learned counsel for the applicant heard
\/ '\%J, Aoy ey and concluded. Judgment delivered in ops
M o IR @/.A_c/ym, COUrtane application is dismissed. No
e Stenp Fhe Fome order as to costs.
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: A
C deeeud) andoe

J) SN (103 ,fo//a&’ o
I Bi0p Leays N
liifﬂ»f’f) < A7

| - Vice-Chairman

. f
Member



S S ~ CENTRAL ADMINISTRATIVE TRIBUNAL
* € . GUJAHATL BENCH ::: GUWAHATI=S.
0.A. NO. 201 of 1996.
TURND,

DATE OF DECISION 4-3-1997.

Sri Suresh Chandra Kundu

AN AL ARIBD 33 tB N DL ks dd R R TR TRE T s .

(PETITIONER(S)

‘Shri H. Rahman S ADVOCATE FOR THE
e s e sm s - PETITIOWER (S)

! 4 - VERSUS
Union of India & Ors. . i_.RESPUNDENT (9)
Shri B.K.sharha.Réilway counsel. . hDYCGCATE FCR THE

RESPCNDENT  (S)

THE HON'BLE JUSTICEJSHRI D.N.BARUAH, VICE CHAIRMAN.
THE HON.' BLE SHRI‘G.L.SANGLYINE.‘ADMINISTRATIVE MEMBER »

1. Whether qeportero of local papers may be allouwed to
see the Judgment ?
2. To be referred to the Reporter or not ?

3. Whether their Lordships wish to see the fair copy of -
the judgment ?

4, Whether the Jngment is to be circulated to the other
Benches 7

Judgment delivered by Hon'ble Vice-Chairman.
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
Original Application No.201 of 1996. : !

Date of Order : This the 4th Day of March, 1997.

Justice shri D.N.Baruah, Vice Chairman. -

Shri G.L.Sahglyine. Administrative Member.

Sri Suresh Chandra RKundu,

son of late Rangalal Kundu,

presently working as Assistant

Station Master, under Lumding

Division, P.0O.Lumding,

Dist. Nagaon, %ssam. + « « Applicant.

By Advocate Shri H.Rahman.

- Versus =

1. Union of India
represented by General Manager,
N.F.Railway, Maligaon,
Gawahati-11.

2. The General Manager,
N.F.Railway, Maligaon.

3. The Chief Personnel Officer,
N.F.Railway, Maligaon.

- 4. The Divisicnal Railway Manager,

N.F.Railway, Lumding.

5. The Divisional Railway Manager(p)
N.F.Railway, Eumding. « « « Respcndents

By Advocate Shri B.K.Sharma,Railway counsel.

ORDER

BARUAH J (VICE CHAIRMAN)

The applicant has filed this application praying

for a direction for re-examination of answer scripts for

the selection of Deputy SS under Lumding Division and

also for further direction. The facts necessary for the

purpose of disposal of the application are that the

-applicant passed H.S.L.C Examination and thereafter he

was appceinted Signaller in the year 1961 in Lumding

Division under the N.F.Railway. Thereafter he was promoted.

contde.. 2



S

<

from Signaller.to Assistant Station Master in the year

1968 and since then he has been working in the variocus
stations under tumding Division. The 5th respondent-the
pDivisional Railway Manager(P) issued Annexure-I Notification
dated 10.5.1995 indicatipg_?hat the authority would hold

a selection test for forming a panel of Deputy SS. A
written test was held. The applicant also appeared in the
test examination; He was not however selected. The

applicant feels that his answer scripts were not properly
evaluated. Therefore, he prays for a direction to re-examine
the answer scripte.

2. The respendents have filed written statement
denying the averments made by the applicant. This Tribunal
directed the respondents to producé the answer scriptse.:. .
The law is well settled regarding the power of this Tribunal
to re-evaluate answer script. The Tribunal shoﬁld noct re-
evaluate.the answer script in.as-much as the Tribunal does
not have the expertise knowledge to re-evaluate answer
Scripts. Mr H.Rahman, learned counsel appearing on behalf

of the applicant, however, made a prayer before this
Tribunal for production of the answer script. We called for
the answer scripts. The respondents have produced the

answer scripts today in a sealed cover. Mr B.K.Sharma,
learned Railway counsel is not present today. However, Mr
J.L.Sarkar another Railway counsel is present. As per

our direction, the sealed envelope containing the answer
scripts of the applicant is open by Mr J.L.Sarkar in
presence of Mr H.Rahman. It is found that there is no
mistake in making the total. In view of the above, we

do not f£ind any reason to interfere the order

passed by the authority. Accordingly the application

Contd * o0 3
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is dismissed. However, considering the entire facts and
circumstances of the case, we make no order as to costs.
The Railway counsel may receive the answer scripts

by giving a receipt.

( D.N.BARUAH )

( GoL.SANGLNINE )
VICE CHAIRMAN

ADMINISTRATIYE MEMBER
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©IN THE CENTEAL'ADMImlﬁTRATIVE'TRIBUNAL,‘GU%AHATI\BENCH"

- AT_GUWAHATL . ~ L

» .
DRI

by oo 20/ 1996 -

. sri Suzesh Chandra Kundu
S L& .. Applicant
o »-QVéIéué - : )
"Union of India and others- - !
5 o ) o o o .'.'. ;.‘."..R@Sponden‘té‘
INDEX
List of docutents . Page No.
Aﬁplibatidnvand~vexif;cation".1—10a,
Notification dt, 10.5.95 . ,/.73
T © "(Annexuze-I) : .
- Memoxandum dtd. 19.3.95 =
R (Annexu;@fli)f : 14 ’
Applicationdtd,v19.?.96ﬁ ﬁ,' jJ§
~ (Annexure-III) -
»Péstal Receipt . Y
(_A"n,neﬁzure-IV) - 16
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Application under Section 19 of
~ the Central Administrative Tribuna

Act, 1985 .

ORIGINAL APFLICATION NO. 20/ (F 1996

’ |
Sri Su;ésh Chandzra Kundu,
son ¢f late Rangalal Kundu,
pxesently‘working as Assistant
Station Mastex ,'unde; Lumdindg
- Divisioh, P.0. Lunding,

District - Nagaon , Assan.

«es Applicant.
- Versus -

1.: The Union of India ,
Iepresented bu Gencral iManagerz,
N.F.Railway, Maligaon,

Guwahati — 11.

2, The Genezal Manager,
N . ¥
N.F.Railway, lialigaon.

3. The Chief Personnel Officer,

‘ N.F.Railway,AMaligadn.

. £¢-
gt
i
. COntd...p/z
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4. The Divisionazl Rallway lenagez,
NL,F.3ailway, -Lunding.

,\QQ(/FThe_DivisiOnal Railwaydianagex(?),
\ . . ,
~ N.F.Railway, Lumdinc. |

[

' ‘.v ! e s 0o e o H@SDcndentS .

Particulars of the order against which tiis

application is made :

‘.J"

11,

III.

Jurisdictianqqf this Txibuhal‘;

This application is made egainst non-disuosal of

e o
the-appeal‘filed.by'theﬁapplicant for re-examination

EREL AT T T -,

of answer scripts for the selection of Deputy 5.5,

under Lumding division .

* . . . -

Ihe applicant declares that the subject matter

-

©f the application in which the appllicant seceks

relief within the jurisdiction of this Tribunal .

t
Limitation =

‘

The applicant further declares that this apdlication

is within the prescribed period of limitation as

bzescribed‘by the Administrotive TIibunél,Act;-1985‘.v

Facts of ‘the case : - » : S
a) 'Thatfy5ui humlzle applicaht begs tu state that

after passing the H.3.L.C.examination he was initially-

‘appointed as a Signaller in 1961 in Lumding division

~

~undexr the N.F, Railway . .

.

-

b) - <$hat'ypux,humble acplicant begS‘td state thét

R - «¢p) ‘ A | ‘-i
o 5( N - o contd...p/3
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he was promoted from Signaller to ASM} in the year 1968
and since then hé'i&wwo:king in the varicus  stotlons

under Lumding division and presently he is woIiking as

~ ASM in the scale of pay of fs. 1600 - 2660/- and he is

presently posped at Lumdlng under the 01v¢olaﬁal Kellway

managexr , Lumdinyg .

c) "~ That on 10.5.95 a notification was issued under

~the signathxe of Divisional Railway Manager (Pe;sonnél) ,
N.F. Railway under Memo No. E/40-4/PII(T) dtd. 19.3.96

" for the selection for the post of Deputy S$ in the scale

of pay of k. 2000-3200/- . In the said notificction it is
stated that it has been decided to hold the selection’
be foxm1n9 a panel of Deputy 5.5. in the scale of pay of

5. 2000-3200/- for 31 vacanc1es within a short pezwod
from

" and the llst of elﬂglble candidates £»x- S}/ASM in the scale

of pay of fs. 1600— 2660/~ . In the said ﬂOthlCdthh
the'namé of'youx humb le applicant was listed against |
Sl. No.'4f in the 1i-t of ellglble candidates fox
selection of the post of Denuty S8S in the qc le of‘pay

of m..4000-3200/-

A copy of the said notification wiich vas |
circulated on 10.5.95 is enclosed hexewith

v and mazrked as A ,MXUJE -1,

d) That your humble-aéﬁiicaht begs to state

ths tas per the nOtlflC tlon the WIltTen test for thne

selectlonAof Deputy S5 was held on 8.7.95 , 5.9.95

and 28,12.95 in three days . Your humble applicant was
also appeared in thesaid writien test which was held on.

8.7.95 as pexr . the notification .

i rommse— N N TN
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e) That your humble applicant begs to’state
that although your humble avwllcant appeared 1n the

written test fozx selection Jf Dep ut} SS in tne scale

WWM"”’“N-M

of pay of Bs. 2000- 3200/~ he was declared failed and th
list of successful candidates forthe post of Deput SS
were published on 19.3.96 consiéting of 36 numbexs of
_QUalified?Candidatés .

f) J - That vyour humble‘agplicant begs to state/-
that your humble applicant did well in the written
examination and he had attemnted allthe guestions and’

he answered the questions properly anc¢ as per his

satisfaction but in. the said list of successful candidates

. - f N
the name of youx humble applicant wes not appesred wiich

indicates that your humble applicant failed in the
examination .
A copy of the result sheet of the successful
candidates published on 19.3.95 is

enclosed herew.th and naILed as A LEYLnF-;I.-

BS

g) - That your humble applicant begs to state
that your humble applicant failed in the written teét
rter’succeésfully aépeaxiﬁg in the examipation .-He
hag challenged the xesults of the examinatlon on trc
gxound that as per his written reply he i successfully

attempted all the guestions and as per his ansviers to
all the questions he cannot be declared as a failed
candidate . So your humble applicant submitted an appeal
through proper channel to the Divisional Railway hanagex
fox_xé—exaﬁination of the answer papers for the post of

Deputy SS .

jf]em/u



~h) o  That your humble alrilbant begs to state
that on 19 7. 96 your humble. awﬁllcanl had submitted an
“application to the Divisional Rallway Nanagar, N.F.Railway ,
Lumdgng with a quuest.to recheqk_ the examlnatlon; HEDers

but no reply ha®zbeen received from the Divisional Rallway

Manager,Lumding asyet .

‘A copy of the said application submitted
to the Divisjonal.gailway Manager, Lunding
on 19. 7.96 1s enclosed he rpw;uh and

marked as ANMEXUARE —III .

4

i) _ ' ~ That youz ﬁumbié apﬁlicantibegsftz state
that as your bumbleiabplicant nad not received an? reply
fiom the ﬁiviéiohal.ﬁailway Manager, Lumdgng rewc*dmr
.the grievances of your humble appllcamt e had suomltted
another ayplﬂcatlon by Ieglstexeq post on 12.8.96 before
the Chlef Personnel Officer, L.F Railway,Maligaon with a

<\

T p:afex to re-examine.the answe:'papers(;

- 3) o That your humble applicant begs tostate that
on 12.8.96 your humble ap“llcﬁnt again by Iegzstexed post
submitted an appllcatlon before tne Generxal Manager N F.
Ba11way,-w1th the same p;ayex for ¥e-exam1nat10n of -his
answer scripts of the written egaminatién'ky held-for
se;éction of Deputy SS in Lumding Division , but till

\ ~ today no reply. has$ been received from any of the authozrity.

Photocopies of the, Ieéeipts of registercc post
is enclosed herew th and marked as A*J"XU

IV and IVA Iespectlvely .

k) - That your humble applicant begs to state

tat as youI humble appllcant did well in his written examlnatlon
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and he had sxkxxxxed attempted all the questions of

transpoxtation department‘for wnich he is well experienced

and he is sure that he. did’ vell in the exanination and

\

by mistake he may be declared fa;’ed b] the depaxtment

l)-_  That your humblevaoplicént'begs to state that

A

the quéstions papers hlcn were 1ssued alonﬂthh the -

anéwex stxipts~wexe taken béck byfth@‘auﬁhozity.as a
’Iesuit of which'he'is unable io;fpinish‘£he guestion papers
alongwith t e aoullcat¢01 ,'but as' per his khowledge aIl:
PAN .
the muestlons wnlch wexie put in the wzltten exammnailon
related to the duties and 195ponsibi11t1es of the ASM
for hulCh your humble ampllcqnt is well ex _DIiénbed by
working as ASM for more than 30 years and oi Mazch;1997
your humble applicant will be 'retired on his supexanﬁuaiion.;v
ymj .\ ‘ Tﬁat_your‘ﬁﬁmble apolicant begs: to stote that
this is the last. pxomotton for the aOpllCa -t fox which
\ heappeaﬁed‘anq he did well in the examination and he 1sA
sure that as per his satisfaction he had reilied the answers
and he could not be declazad failed if the assessﬁent and

’l

evaluation .of the,answex scxlpts are pznorrl’ mace .

n) - That your humble applicant bcgs to state that

- mostof the Qanalaates we:e declared passeu in the wxltten

.

"examination = are less qualifide and less expezlenced
than youx humble appl;cant and youz humble applicant
is very much sincere and he w1l go fox reti Iomont on

31 3 97

0) : Thut your humblu applicant begs tu sts te that

as the'pzeSent selection of Deputy 55 is %the lr-st selection
. . ’ .'40 . ' .

in the service life of ‘the applieant he did well in the

examﬂnauwon with an expectatlon thwt he will gs t the

Wm o .
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! .7 e
seiection df_Deputy,SS ahd*he will:gc»en rétirem@nt as : ‘>al
’Depuuy 55 from the R%ilway\. ’ |
p) , . Tﬁat-youx humble applicanﬁ beos to state that
: “as your humble aﬁplicént‘waé.decl ared unsucceSCle in the wzx kké
written éxéminétion he filed vaxious ‘representation befo e tno |
autnozlty sﬂthau the answer scxlats may be- Ie—examlned
foz tue sdtlsractﬂonof ho apo?lcagt but £i11 todav no-
\ ; J_‘ reply have been recelved frgm the oUbhOI ity as a result
of wnlch youz humble applicant hasf led this aypllcatlon
-  .before tnxs ron‘b]e Txlounal for Iedlessal of hls axlevances.
. Iv. | Détailé'bf remedy exﬁausted‘:
'The‘ap@licéni décléxes that ﬁe\has‘exhausted éll
the departmeﬁ{ai 1emédies walch dre availcble to him as |
péx iﬁe Bepéltmenﬁal BQles,v | ‘
i V. .t Matters not previously filed or pending
‘ | ) in_any other Courﬁ . |
" The applicant further declares that he had '
S “not filed any agplicatio%, writ or sqit‘regarding this
améttevaefoze any Court of law or_anyﬂpthex.Bénch of the
Centzal Administrative Tribunal. o
VII. - %elief sought : B , ‘ o
\ ip view of the above facts and»ciicumsténceé
‘the.apﬁlicant prays for the following ieliefv:‘. - | '
As o 7" To pass an order dwrectln tne resp ondents
. ‘ to re-examine the answér scripts of tne appllcanu
] ’ and to produce it, before this Hon'ble Txlbunal
for proper evaldation and’ after p@xusal of
’ 1the‘:ecords'and after eXamihaﬁion of the answei
L _— ) ripts. if the applicant is found to be gualified an
S < .
?{‘f{ évjéul - | ordex may be issued to theautnoxlt" to declaxe
) - Co, _ v
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him as a successful candidate alongwith the other :

candidates and to select him as Deputy .S$ from tie day

of his colleagues were -promoted .

B. To direct  the respondents to produce the

o Hon'bl _
answer scripts before the/Central Adnministrative

Tzibunal for rec-examination nnd to pass necessary

order or orders asyour Honour may deem fit and

~ proper .
VII, Grounds for relief :
A Eor that vour humble applicant appeared in the

written test and attempted all the questions
upto his satisfaction and so he is suze that he
will be 50cce§sfully passed in ihe-examination
but due to over-sight or mistaké ybux humbple
applicant's result was declared as unsuchssful

‘and as such to satisfy the applicant the answer

scripts may be re-examined and revalueg .

B, ' For that ydur humble applicant is the senior-most
ASM and he is*ctheiwiée qualified td/bevselected
as Deputy SS but due to the result of the written
examination you:humble applicant couid not avail
‘the oﬁpoxtunity of selection for the post of
Dgpuiy SS.and as such answer scxipts'df-theﬁritten
exsmination may be called for and to verify whethez
the appliéant hospassed in the written examinatioh

or not .

C. For that your humble applicznt has submi’ted the
Tepresentation before the Divisicnal Railway Manager,
4 . . .
and the General Manager but no reply has been

‘received as yet and your humble applicant is



&N

‘dated //- 9- 6. for . 50/~ (Hupees fifty)

LE
N\

1

entitled to know:the outcome of the representation

filed by the a@plicaat .

For that youzhumb le Japplicant is .also entitled

to cha1lenge the result of the. wx;t en eV'”~n tion
"as tn@ Ieeult of the WTitt@n quPLnﬁtiﬁl nrs not

 satisfied tO-your-humble applicant as he did well

/ .
in Lhe examlnat"on . As such tbe an5ng1_scxipts-

L]

. may be eXaﬂlnCd by this QOn'bie Court for the

satisfaction of the applicant .

For that in view of the matter the applicent is

1

entitle n to call foz t*e aﬂswex scripts anc to

examlne the answeI scIipts by this Hon ble Cou*t

fcr_the»satisfaction of the applicant .

Particulars of the Bank Draft/Indian Postal
QIdeI M : ‘
Indisn Postal Order No. G444 109

only payable at Guwahati.

-

Verification .e.e..



VERIFICATION

I,-Sxi'Suresh Chandra Kundu y son of iate
Rangalai'Kuhdu , aged about 57 years , presently working

as Assistant Station Master in Lumding'Division ,,N}F.

>

Railway, do hereby declare as follows

1. That I am phe;applibant in the above applitétion
and as such I am fully vagainted with the facts

~and circumstances of the case. .

I sign this verification on this |

. mk .
the  JZ7 - gay of zz%ms¢,y1996

at Guwahati .

L qﬁ%ﬁ WE @MJ o "j@mo@ut,'

Declarent.

)
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D,C. & Dey,

F

ﬂﬁ,’ ,‘{ -1/ - ) . , !
- . ’ (";’1 /7 .ﬂ , ' o . // ,
. ‘Qmﬁ " / O>‘ Lf} . ‘(/<L67/Z(~[ (,«L, ¢ fﬁ)’\/\/{\)o z‘ gl-eif '_7(7')/‘14"“"-&“4
< ‘ S a//f/f?; ; N\ /,,)
N, Fs RATLUAY, A e e — L
[ A .
N QTSI FICATTY OXN . Office of the |
- o . _ Divisional Rl}/t,I'/Iamagerif’)9
o P . | T Lunding,dtd {p -5-1995
Subée Gelection For the post of Dy.SS
i scale By2000~3200/=, o
T4¢ hasbeen decided to hold. the selection. for forming a panel of
Dy,58 in scale Bs, 20003200/ for 31l (UR=28,80-2,8T-1) vacancies
Jithin a short periol,Thd selection will consist Of wr stten test.
w53 oved by VivearVoce £6St with those who will qualify in the
weitten test S -
The following 8M/ASMs Iin scale R,1600-2660/~ are eligible to
appear in the sclwction and they should be asked to keep them-
, selves In realiness to gppear In the uritten test wibbin sho‘r‘ﬁv"' o
Notice, Tha Camnetn ‘_,+/.’ 4,.,\_;}.“; Oainfrdad fagy JIEEg Y Gy e A
' BN L SVTU SURR el :\w..; e :
No sbsentee test will be held, If anyboly Is on leave he should ..
be intimated ihmediately ‘o his leave address to enab le him to
appear before the above test, If anyboly is not +Alling to appear
bef ore the aforesald -witten test he should intimate his wun-~willing-
ness In wFitten through proper channel, ' :
S/, \f Desimabim/Ain.
- N V4: T S |
1, N R cher jee, ~  ASM/BPB, -
2a Keshab ChDas, ASM/NNGE, "
3, Go CoJdOyrwdar, 4 - ASM/DPE,
4, J.LDubta, . SH /MG,
Se KoK, Bho micke ASM /KK GE,
oIN B K Des-gptas - - ASM/BPD,
7 2 G.»NQPI‘&Sc’ngE‘ha &:M/I’ﬂ:} G‘,
8 Mantosh (h,Das. RASM/BPB/HEKD,
9. Gojendra Misra, ASM/NGC.
10, D, K, Chalwab or ty, ASM /KKT,
11, Norayan Bisws. ASM/BCL,
L2, H. Klthand a. M/,
13, [0, Chand SM/CT ik
14, S.C.Dolol, Rg.SMy WD A&, -
I5  Temendrabhattacherjee.. . Re.SM/HTL/DIDESFLAT
., 18, RoeSeChowdhury; Rg. M/ IME, _
. - 17, S.8.Pras,da SUATRIF ~IKG,
g 18, RoP.8in dls ' - ASM/KHKT.DSR, .
19, R K.Pras.d; " 8M/JEEH
~ 20, . N,C,Banik, | SM/DKE,
¢ 21, 1 "y S.N.Das, ASM/ ), BPRZ,
M 22, M, C,Barman, ASM /D,
4 23, Kripa Roy, ASH/HIE,
_ W"‘ 24,<_ -ND,Paul, ASM/NGC,
25, = S.K.Kam. |, ASMTKG,
26, . D.,KDebnaths ASM/B IRLF,
27, v S, K. Das gupta, v ASM/ARCL,
28, V' 8,CsDutto. ASM /KT,
29, . PiCDud, ASMyEE,
3 0y S, N.Parial, ASMMetro Rly/Cal,
81, ASM /PNO,



B el .

- /2 -
/ N
g 2 w3
‘Sﬂoy Ngﬂ.? ' Des L Qt’!og‘uf tation,
. 8 h'{i .

32,  B.C.Nath, ASM/BXJ,

33, L. Xalita, ASMMXR/JID,

K2 B.K,Ghos e, &M /BT L,

35, A XDeb Toy, . ASM/IMG,

36, K, K, Roy, |\ #8SM/JID,

37. &; K Nath, ASM/BPE

38, B.P,Sanpddar, ASM /T G,

39, D¢B.Bandyopathyay, . - “ ASM/Met ro, Rly /Qal,
40, R M,Bhattacher joe, ASM /KXT,

4Ly« S.e7Rundu, ASM/4G

42, M.R.Dasgupta, AM/ MG,

43, B, C,Dutta, AM/RIRX,

44, P, G, Chaktabar Ve ASM/IM @,

45, 5.,8,B18 yas, ' ASM/IMG, i
46, S.P.Panl, —_ ASM /I G,

47,  D.B.Bhattachorses, Rallrg 2é ASM/DAG,

48, A R Dy, ] ASM/DMR,

49, S.K.Deb, \J ASM/CNE, -

50, Arshed AlL, RE.SM/NNGS,

61, Dalin Ch,Das, ASM/PKB,

52,  Santosh Ch,Dutta, ASM/KTX,

53, S, K.Bhattacher jEes ' ASM/BRQI, _

54, Parirmal Bhat tacher jes, BMMLG CO K y o
55,  Yogendra Jha, - SMADY 4> %ﬁdj (g,f*{%j“ !
85,A  M.S;Routh Roy, SM/BXG, ol At Gref
5, L rojendra Sharna, ’ - ASM /LKA,

52, Sanar MeSeal, O “v . ASM/BPB,.

58, Je CoDas, ‘ ASM/KXT

59, Sankar KI‘S,Dmtta, * AMMLG Co,

& 0, Shyama Prasad Das, . ASM/QIY-MLG CC,
61, Priyadarshi Mutsudd i, ASM/KYqQ,

62, Mulunda Lal Dey, ASM/JID,

63, Deba Prasaxl Bhat tachargo, ASM/MLG CC,

G4, + 8.N,Chalriabor ty, Asm/mig,

6 S, Ge CoUp adhy ay, BMarT, DY L
58,  M,C,Kalitn, ASM/KWM.: CPK,

674 Phresh Ch, Roy, ASM/ MK,

58,  MJAll Laskar; ASM/MHJIT,

G 9 Bency Bhysangd Roy , RSM/BPB,,

7 Oe Franeis Ishwmry, ASM/CCMLG,

71, Gojendra Reabha, ASM/ GIY '
72, ®n Lal Do o asu /i, M U

T3 Samarendra Brahma, ASM/CT &, :
74, Sizen Narzg 2, ASM/DJIB, '

7 G Sadhan Ch Das, _ASM/HJT,

76, Mina Ram Bogpa, SHM/IFG,

77e  DBhoges.gmr Hirs, BTG, ‘D\,L
78,  Bhola Neth Mondal, ASMABG, — DY

7 9, Sures waxr Thakuria, SM/KWM~PHT ,

80, Chitta Ranig Roy o ' ASM/MK-IKE,

8lg Tarak ch,Deka, ) ASM /CHY,,

82, Subir Bose, ASM/KQL,

33, #shimlr, Roy, ASM/HKD,

34, Bipin Ch,Kalfta, #3M/NGC,

' D Goe 3 ©e 0
§ - S
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| $Mo. . __Npe._. | Des imation/s tation.
‘l, Se Cé ' ' '

1, Sri P.CiNemasudra, aM/8
2o " B.PsPashi, - SM/NLBR,
3. " ByRMandal, ASM/MIER,
4, ", #Prk Ajoy Das, ASH/MB G,
Z il Ch,Dag, : T SM/IMG
6, Sri 8iP.Chowlhury, ASHM /I G, _

ScTé y \
3, SrikK K.Svwarg.ary, ASM/ GIY .
Ze PoKoQutryse ' . ASM/DQT,
3 Raghunath Rebha, - ASM/ QY -KY @,

f
\/’-‘.\\ _/Q.-'"f?"’\ [\)__./"‘" {«// LA
‘ for Divisional RIV Manager(P), -
-7+ Ny F, Rallwpy ¢ Iyndin g,
NOAB/40=4/PTI(T Y, Dbd, MG {)=5.95.
C e
Copy forwvarded for Information and necessary action tos-

1; Syaff concerned thro,proper channel, P u
2

S5 /5Ms BPB, NNGE, MGB, KKQ , MB G, HKD, KXJ, 8 CL, GIY , CT4, D 4, DIDE, MK, LKG,
DS R, J18M, DKE, DGU,HJI , BRIF, ARCL, LG, PNO, BXJ, JID ,HT L, M G, RERX, DUR
CNE,PKB , KTX, B RG1,BXC, LKA, k¥ Q,M/D, CBX, K, DIR LA G, T &8 , PAT 2 KWT, HKD,
8 QF, N IBR, MXR, DQU , CYM/N GC, H Cw/M LGy CHC / CC UL, Q1 Mbro Ry, Caleubtea,

" \ . ‘ (’\j\\)\—’ﬁ&\h—%j\ \,‘:/
" ‘ o s fiar Divisional 'Rly . Manafes(P))
' , o N, F, Ral l{.my + Lumding,
§nctg\€51? . _ I\;%]S— (’}\.
059 _ .
I : ‘ v . : \\& '*“{-l"‘:"‘f (}\‘w/
P S - ! “//\(f\ /

i - A . 1
DS AT - - \
.
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ANMEXORE ~ 17
0ffice of the
DiviL Ry Managar Py,

' Fmten i e H/ W0,
- B
' /

f /

Wbt RauLs of wiritven Saov b oLartaevroua for by
pose oL Dy, -4 0 eals iy, 2000 3200/~

3

B O T O T B
k)

) T,:z;; fo'il:v.-.r.g..qg staff whe wppearsd in ths wei cten tuel for
the pees of Dy, 585 in scale (3. 2000-3200/~ held on 8/7/95,.

. 5/9/35( -absentee
QaT iy g narks

2
3
4,
[
G,
t? .

8.

. g'
10.
11.
N
13.
143L
15,
15,
17.
13.
19,
20v

22, "Dulat Ch, Doy, ARi/PNO,
25 TR, Sanadd Wy A /IMG,

<0 2k,
(resiE
™ ,

g

(SEAN

~
P

g

31,
32,
33,
3.
30,
3’3 <

No,L/40-4/Pt.IT(T) dt. Y /a/96.
" Copy fomvarded fov inforhation and n/a P11,

1
1

-~

i
)
H
1y

u

~

1
n
il

) and 28/12/95 ( avsentze), have securwd

: ‘ s for viva-voce, Then: namse are not D e )
anoordev-of seniurlity, -

AR

v odnsl Kv,Wath, L. 454 /DPD

N.R. dchevjes, 4TM/DPD,
Biplad Xr,Das guptea, 4M/DPD,
Radha Krivhna Prazal, /IR0,

I€o 1Ko T2y

AW LITID,

Gopal Ch,Upadhy &y A /DR,

! Remsndro Mohan Bhattacherjoe, ASM/KXT,
"GN Prunad Goh, A G,

“D.P.Pashl (1) R4/ NIDR, ‘
Prokash Ch,Dac, Rg, ASM/D:PLU

s Dshorong (51) - AdM /GG MGy

bhay  W/LJ0, o

"Mantosh Ch,Das, SH/HKD,

" Lenkegwar Kalita, AW/JID.

Franc:
J o, Du

“Gontosh Ch,Duvta, Ad/KTX, 5
" Remendra Bhattechs™jgs, S /BRIF, . |
" G.CoJowardar, AGH/BPE, . '

n Banoy Bhusan Roy, Ra/mDRD,
S' U - DU Lo ) LR.; :3‘3/ JJ“.\ U’o

%
n

D ean " e vy e I L A e , Pl -
M;«pmm Bhaht(nhaxjae, Had,Cazh i tn-,ass/ul a«h OffreceMLG

A )
Sayeana Prasad Das, aM/NCC ab CC Ml

»

\

T rala Kantn \‘%-.nm'$:; neyy Oy A2 Y,

Mot My e, Qat

n

1}

P IR

Sanbbu Prasad Clhowthary, (90), a4 /Le
: LA ) YN )y «*\L/J—'-C'
n I]Yh l'L('f‘u v ”:.] h |,h-td 0].. (SC) L"\/ ’ﬂ'ﬂ/.MXI{
Il\a‘;'ayan Blswag, 4M/5CL ( By adding netional cennority

macrk )

? Keshab Ch.Das, 4&SM/ KY - ~do- Ao

y Dulal Kent: Chokraborty ) AM/KLT . _den
Sanir Kr.Dasgupta, "/ARCL ~do-

"Hadhab Ch,Burmen DO - -do~

" R.P.Singh RG,GM1/DIR  —dow

. 1? ‘e Chewdhury, SM/DIDE ~do-

| 9N, Das, ARMPD ~dow

8 "'. GrJandra Mighra . ) SM/NCC  ~do- 4

é v ,
for DIM(P) /Lundived,
Nof Ly, fﬁ/}

D alf concerned thro:~ Prupev ¢ hannel, (2) G(P) MLG
3) Wn, LDOMZIMY, DSO/IMa, AMRL 8y, Al Lm;é Ly, COM () Al LG
it

4) $v3/.2is~ BRI, JRDE, JID,DPY, KEXT ,MB G, N DR,

C/MLG, LJO KD, KTX,

BRLF, IM G, HCU/M LG, PNO, (HY, HJT , LF GMXR, 2C L, KY @, AICL, DW,D:R,
D.DE, CYM/NOC, (5) RAC(0)/IMG, (6) 05/0psg at Offica,
7) @i Aseio RN 33/1, Chewrinshey hoad, Cale 7,‘)L
\ . . -
. ' S / -

t

; o

SN o
NS AR

for DITPY/Toon Hn 7

Wi Che cgﬁ%

- .o
'
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To . :
The Divisional Reilway Mandger , AMNEx SRE - 177
N, F. Railway, Lumdinge
A} i ]
Through sPropor Chanrfl.

-

] : |

subject : Recheckiny of Examination ancwer paper for
1 the Post of Dy, SS in Scale Rs., 2000-3200/-
i ' |

Ref=rences Your Notification M. E/40-4/P-11(P)Dt,10.5,95

|

Co \

sir,

i . .
with due respect and humble submission I bog to ley before
you the followiny few lines, fog favour of your kind and sympothe~
tic consideration please, .

1 That sir, I am serving as ASM/LMG in Scole Rs,1600-2660/-

L
with entir> satisfaction ofi my superiors. ,

2. Thet 8ir, in terms ol DRY(P) /LMG's notilication under
refarence, I have been called to appear in the writtoen test for
the Post of Dy. SS in scale Rg,2000-3200/- =nd cccordingly I
sppeared the writton test ror the Post of Dy. S5 hrld on 6.7,95
qut T hava becn dzclared fail in th~ writton test though I bave
ansuvecred 211l the questions catisfoctorily and it is beyond my
imagination that I shall fail in the written exomination,

3. That Sir, I have answersd all the questlons coricctly
~n? it is my exceptation that I can never fail in tho exeominction
~s I have done well in the examination . Dut it is surprisinc
~l.ot I have besn declarad fail in the written test whici: was
szrond my exceptation. - '

. thot Sir, it i learnt from - raliable sourc: that I
nove passad in the written svominatiorn but daclared feil,

o

Uncer the above circumstances I thersfore raquest your '
horour to kindly arrangs to recheck my exemination answer woper
and for which act of your kindness I shall remein ever jrateful
to you, |

Thenking you in anticipation, %

\

;9,¥(QB i
;;;;;J”"'/lggs'{ . " Yours faithtully, C§
‘ wseady Ereanolht Lo
' .
| Quereds™f SRS Gy L{\&
Copy to : . Sr. DOS/LMG,A EmfFioy&ds Union/LMG, IS rl '

Vagilence Ofiicer,Maligaon, i :

Detod, v e e

TFT\




A _ ANME XYRE - 1y
L3P .-W—-“‘“‘.M”'*J'-_ - A
< TEWT A NOVINGU L penis AR "'

1
v *
L eaTI N TR G T 1 (‘;“ﬁ“ «
: .
¢ Amounk of Stamp: fAxed s oo lh

: !{‘T Tf;a{{?.“u..u.- [PTOSEEPI t{r r-—m !
: Roscived s Registored?, .. QAY O {’ft:) Mipw Lllu-‘Ldi‘;,

. | - w
. QTR T ma _Q.J s omi e —emes | Bato Stamp . o W .
’ L‘MA -} _ /q

| aGAresssd oo ‘
Q GOl S O (R .
R | ek : {\_)V/o

\‘.\ K ’!



‘A tdrasees)
’

T e cw ey

wam 9= NOT ENSUR’ED
en'wm' et ot geg o

L Aauunt ()f \rnmp; oml R@ @ (7(/(4
& ¢
bl e,

,»-\V‘tl\ybd “ Regmem"m

‘TTN.T\} St AN

Signature of I

....................

: (m\r\@tm“ M\r:ﬁm%h ;ﬁx}ﬁ & grange

ATt :;m
Date b(amp

Yuing Ufficer



